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be liberally interpreted and the pro-
cedures expedited. 

Sltri Hem Barua: In view of the 
fact that these Indians in Burma have 
to pay exorbitant fees for the .enewal 
of \he stav permits, and inordinate 
delav is a'lso involved in this opera-
tion: may I know whether this parti-
cular fact has been brought to the 
noti"e of the Burmese Government. 
and if so, their reaction to it7 

Shrimati Lakshmi Menon: These 
rule, apply 110t only to Indians but to 
all 3Ii,·ns. and as such, we cannot take 
sny special step. It is a thing that 
affect, all foreigners in Burma. 

Sltri Ranga: It is in regard to the 
administration of these rules that' my 
hon. f:'iend had put hi, supplementary 
qu€'!'tion _earlier, nalnely whether any 
sUC'CL'.',":; has been achieved in lessening 
the delay in getting the permission of 
the Burmese authorities for the stay 
permits. Apart from that. I wish to 
ask this question, namely whether any 
success has been achieved by Govern-
ment in getting any relaxation in the 
rule that was promulgated as to the 
transfer of their savings to India, the 
maximum of which, is, I think, about 
Rs. 30 or so per month. 

Shrimati Lakshmi MeAon: Rs. 20 
per month. 

Shd Raaca: It has nOw come down 
to Rs. 20 per month. May I know 
whether any lmprovement is likely to 
be made in the near future in this 
regard? 

Shrimati Lakshmi Meaon: could 
not give any answer to that, because 
it is for the Burmese Government to 
decide what procedures it will follow 
with regard to remittances abroad 
depending upon their foreign exchange 
resources position. 

Shri Ranga: We know that it is for 
the Burmese Government to make 
their own rules. But are we not 
making any representations from time 
to time on this matter . . . 

Mr. Speaker: Order, order. 
question is whether we have 

The 
taken 

steps to see that thls rule might not 
be so strictly enforced, and the amount 
might be raised. 

Shrimati Lakshmi Menon: All these 
things are raised from time to time. 
But we have not been successful. The 
Burmese Government take steps to 
suit their convenience and not to suit 
the convenience of aliens. 

Shri Sham Lal Saraf: May I know 
whether such of the Indian CItizens 
who are now in Burma who have 
been registered as having no State of 
their Own are engaged in business or 
they have any immoveable property 
there? Has any inquiry been made 
about this? 

Shrimati Lakshmi Menon: There 
are three categories of Indians living 
in Burma: firstly, agriculturists, 
secondly traders and thirdly, govern-
ment servants. 

Shri D. C. Sharma: How many 
applications for Indian citizenship 
have been received by ~ Indian Em-
bassy in Burma, how many have beeD 
disposed of and haw many remain 
pending? 

Shrimati Lakshmi Menon: I have 
not got the figure of those who haye 
applied for Indian citizenship. 

Shri Bishwanath Roy: Is it a fact 
that Indian citizens who were working 
previously in Burma and who came 
home for some time are not getting 
fresh visas for going back to Burma 
from the Burmese Government? 

Shrimati Lakshmi Menon: They 
have to apply for re-entry vi$as. 

Employment and PopllIati.a 

+ r Shri Daji: 
Shri Indrajit Gupta: 

~ Shri S. M. Banerjee: 
·252. I Shri Umanath: 

I Shri Yashpal Singh: 
L Shri Inder :1. Malhotra: 

Will the Minister of ~ 
pleased to state: 

be 
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(a) whether Government have taken 
note of the 1961 census report that 
employment has not kept pace with 
the growth of population; and 

(b) what action, if any, is proposed 
to be taken 'in the matter? 

The Deputy Minister in the Minis-
try of Labour and Employment and 
for PlanDing (Shrl C. R. Pattabhi 
Raman): (a) and (b). The Govern-
ment have taken note of the im'pli-
catio;'!s of the 1961 census on employ-
ment requirements in framing the 
Third Five Year Plan. 

Shri Daji: What according to Gov-
ernment now has been the lag between 
employment provided and the persons 
who seek employment? 

Shri C. R. Pattabhi Raman: The 
position is that about 43.5 per cent of 
the population are workers which 
means working force plus the unem-
ployed which is the labour force. That 
has been taken into account. 

Shri Daji: It is good that Govern-
ment have taken account of these. 
Wbat steps are being taken now to 
see that this lag is made good by the 
end of the Third Plan period? 

Shri C. R. Pattabhi Raman: Actual-
ly, there is no drag. Looked at trom 
that point of view, the rate of increase 
in employment from 1951 to 1961 was 
higher than the rate of growth of 
population. But technically, the 
growth of population as such and the 
increase in employment should not be 
compared because the former includes 
old people, students, young people 
and infirm people who do not come 
under the employment category. 

Shri Indrajit Gupta: In view of the 
necessity for reducing employment and 
also in view of the present emergency 
needs, have any new schemes for 
development, which are labour inren-
sive, been initiated both in the rural 
and industrial sectors? 

8hrl C. R. Pattabhl RamaJl: Yes, 
there are rural works programmes 
started. Many small industries have 
been started as part of the programme. 

Shri A. P. Jain: I understanti that 
there is a difference between the un-
employment figures as found in the 
census and the assessment of the Plan-
ning Commission. Has any attempt 
been made to find out the causes of 
this discrepancy and reconcile it. 

Shri C. R. Pattabhi Raman: Far 
from it. It is not so. Actually in 
population calculation it is 439 million 
'instead of 434 million. We have taken 
into account the provision for Goa, 
Daman, Diu and Kashmir. 

Shri A. P. Jain: I was asking about 
unemployment figures in the census. 

Shri C. R. Pattabhi Raman: Un-
employment? No, the Planing Com-
mission figures are quite right so far 
as unemployment figures are concern-
ed. It is only in population growth 
that there IS a slight difference. 

Shri Inder J. Malhotra: May 
know whether during the Third Five 
Year is Plan, there has been an increase 
in the employment opportunities as 
far as the agricultural popUlation is 
concerned? 

Shri C. R. Pattabhi RamaJl: I can-
not give the break up figures. But all 
in all it is 33.81 per cent. 

Shrimati Yasboda Reddy: Replying 
to a question some days ago, the hon. 
Minister said that there has been 
migration ftom the villages to the 
towns. Wbat are the plans or schemes 
which the Ministry has recently in-
troduced to stop this migration from 
villages and give them employment 
there itself? 

Shri C. R. Pattabhi Raman: There 
are rural works programmes--rural 
industries. 

Shrimati Yashoda Reddy: What 
percentage has been absorbed there! 

Mr. Speaker: No percentage. 

Shri C. R. Pattabhi Raman: The 
programme has been started. I could 
not give the percentage. 

Mr. Speaker: I have disallowed that 
question. 
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Smi Vasudevan Nair: The 1961 
-census has pointed out that in certain 
areas of the country the unemploy-
ment goes up to 30 per cent. of the 
'POPulation and even more. My con-
stituency happens to be a place like 
that. May I know whether there is 
any special scheme for such areas par-
ticularly, to take up labour-intensive 
work? 

Shri C. R. Pattabhi Raman: Yes. 
"There are constantly kept under con-
sideration. 

Fake ss r ~ 

+ r Shri M. L. Dwivedi: 
'253. ~ Shri Rameshwar Tantia: 

l Shri Basumatari: 

Will the Prime ~ s r be pleased 
to refer 10 the reply given to Starred 
Question No. 15 on the 6th August, 
1962 and state: 

(a) whether the investigation in the 
cose of the "Fake British Passport" 
holder has been completed: 

(b) if so, what are the final find-
ings; and 

(c) whether any action has been 
initiated ag" ':osl the offender? 

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh 
Singh): (a) No, Sir. The case is still 
under investigation. 

Ib) und (e) Do not arise. 
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Indian Embassy Building at Jakarta 

+ r Shri R. S. Pandey: 
*254. ~ Shri Vidya Charan 

l Shukla: 

Will the Prime Minister be pleased 
to state: 

lO) whether it is a fact that certaiI 
buildings for the Indian Embassy at 
Jakarta were purchased during 1955 
and 1956 at a cost of Rs. 7 lakhs; 

l b) whether it is a filct that a.a 
advance payment of Rs. 8,334 was 
made by Embassy during the same 
period to a local lawyer for meetinc 




